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(vili) Remunerative price for super-
ior variety of cotton produced in
Southern States.
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(ix) Reported contamination of rice
by fertilisers in F.C.I. godowns
at Taran Taran in Punjab,
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(x) Reported resentment in Kerala

against the language policy of
the State Government.

SHRI G. M, BANATWALLA (Pon-
nam): Sir, a serioug situation pre.
vails in the State of Kerala. There
is widespread resentment against the
language policy of the Government,
The peaceful demonstrators at the
Collectorate of Malappuram werc
subjected to unprovoked firing by
the police, killing some and seriously
injuring others, The educational in-
stitutions in Malappuram, Kozhikode,

Trichur and several distriets have
been closed down,

The deteriorating situation and
breakdown of constitutional machin-
ery needs to be examined by the
Central Government. 1 urge upon
the Government for a thorough en-
quiry and statement in the House.

——

14,07 hrs.

RESOLUTION RE. RAILWAY CON-
VENTION COMMITTEE

awiafd wgtem : agi o3 Feefyed-
MO ow Y aFT F F, oF
qrI-|1T ZY & &)
THE MINISTER OF RAILWAYS

(SHRI KAMLAPATI TRIPATHI):
Sir, I beg to move:

“(i) That this House do resolve
that a Parliamentary Committee con-



